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Arca pron to crimes ag•inst · .. cheduled 
Caste 

· 588. HRI K. RAMAMURTHY: Will 
the ini ter of HOME AFFAIRS be 
plee ed to state: 

(a~ the di tricts and areas prone to 
crime against Scheduled Cast.es, which 

ave been identified by the concerned 
State GoYern·ments so that the guidelines 
indicated by ·him in his letters dated 10 
March, 1980 and 6 September, 1980 to 
the States can be effectively implemented; 
and 

(b) the steps that have been ta.ken by 
the State in the e sensitive district aJld 
..area for improving the intelligence gather-
.ing machinery? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHR.I 
NIHAR RANJAN LASK.AR): (a) and 
(b). In the Union Home Minister' D.O. 
Jetter dated 10th March, 1980, the States 
were a ked to identify areas where poten-
1ial for atrocities against Scheduled Castes 
exists. Jn the Union Home Minister's 
D.0. letter dated 6th September, 1980, it 
was ugge tcd to the State Governments 
that atlea t one of the following posts 
in each of the sensitive districts should be 
•etd by officers belongin.g to Scheduled 
Castes/Scheduled Tribes. The posts iden-
tified for this. purpose are District Magis-
trate, Senior Supdt .of Police, Supdt. of 
Police Sub-Divisional Magistrate and 
Sub-Division.at Police Officer. The replies 
received from the State Governments indi-
cate that they are taking necessary action 
in this direction. 

Coordination Committees for Implementa-
tion of Tribal SUb-Plans 

589. SHRI K. RAMAMURTHY: Will 
the Minister of ·HOME AFFAIRS be 
pleased to state: 

(a) whether coordination committees 
comprising of Chief Secretaries as Chair-
men and concerned official of States and 
Central Government as members have 
been set up in all the States where there 
is concentration of tribal population for 

the purpose of effective implementation of 
tribal ub-plans; 

( b) hethcr tho Chief Miniatecs of 
these States, as desired by the Hon. Prime 
Minister, ha~e conducted periodical re-
views of tribal development; and 

( c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NlHAR RANJAN LASK.AR): (a) Orina 
and Bihar State have set up cooroinatio.a 
committee , but in Bihar the committee 
constituted.' is beaded by the Development 
Commissioner. 

( b) Periodical reviews of tribal develop-
ment are conducted at varioua level . 
Chief Mini ters of States having concen-
tration of tribal population have also con-
ducted such reviews. 

( c) The position varies from State to 
State. The Chief Ministers of Rajasthan 
and Madhya Pradesh have conducted the 
reviews recently, while some others earlier. 
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